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FT.3T. 3359(37).—Fra1 T ALK I Ahigd | Tg AFLTF TAId gram & T Fgr aa/| afeags
F T START-179 & TAUATAET-141 T AT UUE q92 AT FHI9H foffee, R UF qreaadred
faers sty =R,

ST e 1T FLATL I UHT GTSTATST (@1 o SIS & (o0 A ATaTF T 1d 21aT g o UHT A H
ST 26 § TG AgHT § aruid g, s 3 Ireaared [Fars ST &1 I&dq19 8, STANT % TR FT 3T
ERIESIRE

AA: T, Fea 1T TLHTL, USITOIAH SE GIAST TIETaATS (JFF § ITINT o FTAFRTL T o1ei) Afefaa,
1962 (1962 T 50) =T €T 3 it ITLATT (1) T T&T AEAT T TN T g4, 3T I H ITIN 6 AT
FT ST XA o AT AT Y AU FLAT ;5

TS AT, ST 3 AqGAT § a01q 9 § Baag g, 39 aa 7 5= 37 afeg==r § I 9ra
& TSI T TTAFT ATLTIOT AT &l 3Urse FT &f ATl 8, 21 & % frae g & = arzuersy e
ST o ToTT SEH STIRT o STTEHTT o TSI o Tqeaeel § TeTH TTIETT, AT TUE T 6 HIT9 [fHee,
(SIZHETATE THE), YT AR ATARTT (0T UF Tee) &1 i, Ty 7iore, a1 9a+, FiedsT,
AEHITATE (ToTA-380005) T forferd & # SirerT &7 T

4635 GI/2026 (1)
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ERCRl
, CERT]
FHIE T HT A SERTESIE
A | | A
1 2 3 4 5 6
ATAAT-179 & THUTATAS-141
qTHT : FET ST wgET T : &
2169 00 01 91
2200 00 06 55
2199 00 10 61
2201 TeTE 00 00 01
2212 00 03 19
2211 00 05 32
2210 00 06 43
2209 00 10 18
2310 00 01 13
2309 00 05 15
2308 00 00 64
2304 00 11 63
2303 00 00 16
2305 00 00 76
1 Ik 2301 00 04 39
2283 00 14 54
2282 00 10 26
2281 00 10 53
2280 00 05 79
2278 00 04 16
2277 00 07 73
2323 TH.UH. T, T4 00 02 14
2489 00 01 67
2490 00 10 97
2491 00 11 53
2493 00 07 36




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

2495 00 01 54
2494 00 11 10
2472 TH.UH.UA.USA. 00 00 79
141 00 09 13
130 00 04 26
131 00 17 38
132 00 07 96
2 TR 128 00 11 95
127 00 10 63
119 00 07 03
125 00 07 73
120 00 03 52

[T, &. ST -13011(26)/6/2026-20F I Te-Huastt (3-56551)]
THXTH FOUIT, AT qi=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 22nd June, 2026

S.0. 3359(E).—Whereas, it appears to the Central Government that it is necessary in the public interest that

JLRA#179 TO SNND#141 in Gujarat State should be laid by Oil and Natural Gas Corporation Ltd.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is
necessary to acquire the Right of User in land under which the said pipeline is proposed to be laid and which is described

in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of the Section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby

declares its intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to Competent Authority,
Oil & Natural Gas Corporation Limited., (Ahmedabad Asset), Office of the CGM (C&M), Illrd Floor, Avani
Bhavan,Chandkheda, Ahmedabad-Asset-380005 (Gujarat)
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SCHEDULE
Acquired Area
SL.No. Name of the Village Survey/Block No.
Hectare | Are Sq.Mt.
1 2 3 4 5 6
JLRA#179 TO SNND#141
Taluka : Kadi District : Mehsana State: Gujarat
2169 00 01 91
2200 00 06 55
2199 00 10 61
2201 Pond 00 00 01
2212 00 03 19
2211 00 05 32
2210 00 06 43
2209 00 10 18
2310 00 01 13
2309 00 05 15
2308 00 00 64
2304 00 11 63
2303 00 00 16
1 Thol 2305 00 00 76
2301 00 04 39
2283 00 14 54
2282 00 10 26
2281 00 10 53
2280 00 05 79
2278 00 04 16
2277 00 07 73
2323 S.S.N.L. 00 02 14
2489 00 01 67
2490 00 10 97
2491 00 11 53
2493 00 07 36
2495 00 01 54




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

2494 00 11 10

2472 S.SN.L. 00 00 79

141 00 09 13

130 00 04 26

131 00 17 38

2 Sedfa 132 00 07 96
128 00 11 95

127 00 10 63

119 00 07 03

Sedfa 125 00 07 73
(Contd......) 120 00 03 52

[F. No. Expl-13011(26)/6/2026-EXPL-PNG (E-56551)]
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